Compliance report of Honorable NGT order dated 30.01.2020 in Original
Application No. 779/2019 Ragini Singh vs. State of UP. “Application is registered
on a complaint received by post”.

Hon’ble National Green Tribunal, New Delhi has been passed following order in O.A. No.

779/2019 dated 06.01.20 “Ragini Singh vs. State of U.P”.

1. A report was sought from the State Pollution Control Board (SPCB) with
reference to the allegation of pollution caused by buming of tyres for
extracting oil at Village Jamaur, Jalalabad Road, District Shahjahanpur,
Uttar Pradesh by Harsh Govind Modi son of Har Govind Modi.

2. Accordingly, report filed by the SPCB on 24.01.2020 is that the unit is
compliant. However, it is not clear whether order of this Tribunal on the
subject dated 06.01.2020 in O.A. No. 400/2019, Social Action for Forest &
Environment (SAFE) Vs. Union of India & Or’s. has been taken into
account.

3. Let the same be looked into and a further report filed before the next date
by e-mail at judicial-ngt@gov.in.

In compliance of above order point wise action taken report is as under -

1. Notice issued to concern unit M/s Network Plot No. H 11,12,27 and 28 UPSIDC
Industrial Area, Jamaur, Jalalabad Road, District Shahjahanpur vide Regional
Office, Bareilly latter No. 2114/SPN/N-22/2020 dated 21-03-2020. Copy of letter
is enclosed as Annexure-1.

2. Direction issued by UPPCB Lucknow vide letter no. H4924/C-7/Vividh-476/2020
dated 19-05-2020. Copy of letter is enclosed as Annexure-2. In compliance of
above letter unit has submitted compliance report of Consent to Operate under
Water and Air act, vide letter dated 30-05-2020. Copy of letter is enclosed here
with as Annexure-3.

3. The Unit M/s Network Plot No. H 11,12,27 and 28 UPSIDC Industrial Area, Jamaur,
Jalalabad Road, District Shahjahanpur is lying closed since 22-03-2020. Unit has
been directed to operate only after ensuring compliance of Hon’ble NGT order,
and compliance of Water Act 1974 and Air Act 1981. On the receipt of compliance
report, the same shall be verified and suitable direction shall be passed.

e ol
(Prem Chandra Kanaujia) (Jitendra Lal )

S.A., UPPCB, Bareilly A.E.E., UPPCB, Bareilly

D)
g °1\1
Regional Officer
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- ddvanceé Environmental E?éstmg Al Research .L‘ab P .ftd

CiK: L73100MP2002PTON15352,
Approved: by Ministry of Envitaneont, Forest and Chntate Change {MOEFLCC)

\el ‘ 4
y “" “%,‘;\ Circus,

- } New Octhi:110 001, diddia

Regranal Office: EMS Busingss Cendey, 10 PVR Paza’ ccm;ﬂne:donnaugm

FUI1-4151 3608, wal’ak D11:2331 0093

weqmemdomce'n/l Kmtanhvmnr Ne.whcume'm‘:‘ :
Gwalior-424 011, M Indla”  ~
WATS1223 2177, 409 096 .
Emall: aagsadordamat cons. m&mmm Wi

ORSAS .
80012007

TEST RESULT OF FLUE GAS EMISSIONS

TEST RESULT
Company Name: M/s Nertwork Date of Issue: 02/08/2019
Address: Plot. No-11-12, Industrial Estat, D/oSample Collection:31/07/2019
D osi | avad raad, Shajahanpur, URL NO.: TC4705-19-0-0000U523P
Nature of Sample: Stack Monitoring Sample Collected by: AEL
Location Point : Stack-1
Capacity: 10 X 2 TPH Lab. ref. No: AETRL2019/CHEM/WW/734
Stack Temp °C: 142 Ambient Temp °C : 34
Dia & Height of Stack: 0.79 Mtr. & 33 Mtr. Material of Construction : MS
Shap: Round ) Velocity: 7.8 M/Sec.

Fuel type &Quantity: Fire Wooden & 1.3 TPH  APCS: Dust collector

TEST RESULT
SNo| Parameters | Un .
1 |Pm mg/Nm3 142.0 1200.0
2. |SO, mg/Nm3 11.8 NOT SPECIFIED
3. | NOx mg/Nm3 8.6 NOT SPECIFIED
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y d?duaﬁced Environmental Festing oAnd Research Lab P, .£td

‘CIN: €731C0MPAC02PTON15352.

Approved: by Minlsiry of Envitsament,; Forest and Chintate ' Change {MoEFLCC).
4\ Regranal Office: EMS Business Canter, 10 YA Plaza Cemplexes Cannaught }
=

e

_,'~ ) LRy,
Kew Ocinl-110 L1, India
/ TUIESIB1 JL0T, 3606 Fax: D11:2D31 0093
px Registered Otfice: 6371, Kmhsh VIhar Neae ln<om: Tuomu.o:ywu i
Gwalior-423 011, M.I*, India 1!0042001
% 07512232177, 407 9916
Email: aalppwadar Sgma com. mdmumlguw:m WMV»'MIM

. TEST RESULT OF FLUE GAS EMISSIONS

TEST RESULT

: Company Name: Network Date of Issue: 02/08/2019
Address: Plot. No-11-12, Industrial Estat, D/oSample Collection:31/07/2019
(UPSIDC), jalalabad road, Shajahanpur, URL NO.: TC4705-19-0-0000U524P
Pin-242001, U.P
Nature of Sample: Stack Monitoring Sample Collected by: AEL
Location Point : Stack-2
Capacity: 10 X 2 TPH Lab. ref. No: AETRL2019/CHEM/WW/735
Stack Temp °C: 145 Ambient Temp °C: 35
Dia & Height of Stack: 0.79 Mtr. & 33 Mtr. Material of Construction : MS
Shap: Round Velocity: 7.6 M/Sec.

Fuel type &Quantity:Fire Wooden&1.3 TPH APCS: Dust collector

TEST RESULT
» B ooy Specification /Limit
SNol nParameters , Unlt . ‘Resu_‘l_'t 3 (as per CPCB)
1. |Pm mg/Nm3 149.0 1200.0
2. |S0, mg/Nm3 11.4 NOT SPECIFIED
3. | NOx mg/Nm3 7.6 NOT SPECIFIED
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Advanced Environmenta| Festing Jnd Research Lah P, L.

CIN: U73100MP2002P’T0015352

Regional Office: BMs Business Center,
Circus,

New Delhi-110 001, India

Registered Office: 63/1, Kailash Vihar,
Gwalior-474 011, M.P,, India
& 0751223 2177,409 9916

Approved: by Ministry of Environment, Forest and Climate Change [MoEF&cCC)

o
10 PVR Plaza Complexes Connaught g
i

0114151 3601, 3606 Fax: 01 1-2331 0093 ““?th

Near Income Tax Office, City Center-II OHSAS

18001:2007

Email: il » actricenter@gmail.com, www.aetrl.com

TEST RESULT OF FLUE GAS EMISSIONS

Company Name: M/s Nertwork

Date of Issue: 15/10/2019

Address: Plot. No-11-12, Industrial Estat,

(UPSIDC), jalalabad road, Shajahanpur,
Pin-242001, U.P.

O/oSampie Coiiection:10/10/2019

Nature of Sample:  Stack Monitoring

Sample Collected by: AEL

Location Point : Stack-1

URL NO.: TC4705-19-0-0000U793P

Capacity: 10X 2 TPH

Lab.ref.No: AETRL2019/CHEM/ST/1001

Stack Temp Oc: 141

Ambient Temp % : 30

Dia & Height of Stack:  0.79 Mtr. & 33 Mtr.

Material of Construction : MS

Shap: Round

Velocity: 7.5 M/Sec.

Fuel type &Quantity: Fuel Oil- 0.5 KI/Day

APCS: Dust collector

TEST RESULT

pecification /Limit '

~ (asperCPCB) -

1200.0

NOT SPECIFIED

NOT SPECIFIED
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Approved: by Ministry of Environment, Forest and Climate Change (MOEF&CC)
New Delhi-110 001, India N

. oAdvanced Environmental Festing ofnd Research Lab P L,
‘ Regional Office: BMS Business Center, 10 PVR Plaza_ Complexes Connaught
% 011-4151 3601, 3606 Fax: 011-2331 0093 ‘L\,;.wkb '

CIN: U73100MP2002PTC015352 )
W %
@\ Circus, f: @ v
Registered Office: 63/1, Kailash Vihar, Near Income Tax Office, City Center-Il

v . OHSAS
Gwalior-474 011, M.P., India 18001:2007
# 0751-2232177,409 9916 -

Email: aclgwalior@gmail.com, aetrlcenter@gmail.com www.aetrl.com

TEST RESULT OF FLUE GAS EMISSIONS

Company Name: Network Date of Issue: 15/10/2019

Address: Plot. No-11-12, Industrial Estat,
(UPSIDC), jalalabad road, Shajahanpur,
Pin-242001, U.P :

Nature of Sample: Stack Monitoring
Location Point : Stack-2

Capacity: 10X 2 TPH

Stack Temp °c: 144

Sample Collected by: AEL
URL NO.: TC4705-19-0-0000U794p
Lab.ref.No: AETRL2019/CHEM/ST/1002

Ambient Temp %c: 30

Dia & Height of Stack: 0.79 Mtr. & 33 Mtr,

Material of Construction : MS

Shap: Round

Velocity: 7.5 M/Sec.

Fuel type &Quantity: Fuel Oil- 0.5 Kl/Day

APCS: Dust collector

TEST RESULT
o * Parameters Cilnit 7 | A Result
1. mg/Nm3 150.2
2 mg/Nm3 115 NOT SPECIFIED
) 3. | Nox mg/Nm3 7.8 NOT SPECIFIED

Ve
3 ik

(Authorized signatory)
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BHARAT OIL & WASTE MANAGEMENT LTD.
~ (BOWML)

www.bharatoil.com
Passionately Protecting Mother-Nature Since 1978

MEMBERSHIP CERTIFICATE

Netwo}k
M/s.

Industrial Area, Jamour, Shahjahanpur - 242001, Uttar Pradesh

is a registered member of our facility

Plot 672, Sikandra Road, NH-2, Kumbhi Village, Tehsil Akbarpur, Kanpur- Dehat, Uttar Pradesh

al & scientific Disposal of Hazardous Waste

BOWML/K/3626/19

for safe, leg

Member # :

December 08, 2020

Expiry Date:
One may verify ‘active' membership by calling
Bharat Oil & Waste Management Ltd. at
011-4100 0710, 2981 646 6.Qr mel sales@bharatoil.com

-
. o Director
@ Membership is subject to the terms & conditidasdf sgreement & may be terminated by BOWML
upon non-payment of dues / payment. o

.
et
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fvanced Environmental Pesting ond Rescarch LabP, L1

CIN: U73100MP2002PTC015352

Approved: by Ministry of Environment, Forest and Climate Change (MoEF&CC) -’%
Regional Office: BMS Business Center, 10 PVR Plaza Complexes Connaught Circus, ' ox
\ New Dclhi-110 001, India

#:011-4151 3601, 3606 Fax: 011-2331 0093

P

OHSAS

18001:2007-
Registered Office: 63/1, Kailash Vihar, Near Income Tax Office, City Center-ll
Gwalior-474 011, M.P., India
#50751-2232177,4099916
Email: aelgwalior@gmail.com, aetrlcenter@gmall.com www.aetrl.com
TEST REPORT
Company Name: M/s Nertwork Date of Issue: 15/10/2019
Address: Plot. No-11-12, Industrial Estat, Monitoring‘Date :+10/10/2019
(UPSIDC), jalalabad road, Shajahanpur, Pin-242001, U.P.
Nature of Sample: Ambient Air Monitoring Qty of sample: 30ml
Lab. ref. No: AETRL2020/CHEM/WW/1714 Sample bottle: Plastic packing
URL NO. : TC4705-20-0-000U1508F
Sample Location: Near Godown Sampling Done By: Sampling Staff
Monitoring Duration: 24 Hrs Equipment used:
‘ Respirable Dust Sampler (APM 460BL)
L PM 2.5 (APM 550)
TEST RESULT
S. No. | Parameters Protocol Unit Result Standards
1. | Sulphur Dioxide (SO2) IS 5182:Part2:2001 ug/md | 14.68 80/Day
2, Nitrogen Dioxide (NO»,) IS 5182:Part6:2006 ug/m? 12.26 80/Day
3: Particulate matter (less than 10 um) IS 5182:Part23:2006 ug/ms3 72.58 100/Day
4. Particulate matter (less than 2.5 um) USEPA CFR40 ug/md | 36.28 60/Day
(50), Appendix L
5 Ozone (O3) * IS 5182:Part9:1974 ug/ms3 10.29 | 100/8*Hours
6. Lead (Pb)+ IS 5182:Part22:2004 Hg/m3 0.025 1.0/Day
7. Carbon Mono Oxide (CO) + IS 5182:Part10:1999 mg/m?3 0.19 02/8*Hours
8 Ammonia (NH3) « APHA401(Indophenol) ug/m3 10.11 400/Day
9 Benzene (CgHg) * IS 5182:Part 11:2006 pg/ms3 <1.1 05/Annual
10. | Benzo (a) Pyrene (BaP) Particulate IS 5182:Part12:2004 ng/m3 ND* 01/Annual
| Phase only-
i; ﬁ:ﬁ;zll(iNg:\)s) . Ig 5182:Part22:2004 | ng/m?3 ND 06/Annual
. * IS 5182:Part22:2004 ng/m3 0.21 20/Annual
*ND- Not Detectable g/ /
i
{
N '
[ 41‘&3‘ =
2 (Y S {
: (Authorized signature) .
Page 13 of
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To
Regional Officer

Uttar Pradesh Pollution Control Board

Bareilly

Subject: - Regarding Submitting the
Compliance Report of SOP’S issued by
MOEF & CC dated 24/11/2015 for Tyre
Pyrolysis Plants and Requesting for
consideration of compliance.

Respected Sir,

With Reference to your letter (Ref No.
MPCB/RO/KOP/445/2019) as on dated 21/12/2019 on above
subject, we state that we have completed all SOP guidelines
given by hon’ble MOEF & CC dated 24/11/2015 as per
below.

We have completed all SOP’s point as per MOEF
& CC dated 24/11/2015.

We humbly request you to consider our SOP compliance
status.

Here we are submitting point wise compliance reports with photographs
of SOP’S.

41

Factory : UPSIDC, PLOT NO. H-12, JALALABAD ROAD, SH.

' \ . ' , SHAHJAHANPUR-24 P.
Office : ROSHANGANJ, SHAHJAHANPUR-242001 (U.P.) skl
Mob. : +9194512 34567

Annexure -3
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= Status
Sr. , o Remark
Operation Standard -
e The feed to thep reactor should be devoid of Chips and crumb of rubber and C;mtpohed
: steeel After removal of steel wire, the tyrecan | scrap tyres (l:lc;;s ed)
be pi-t either in the form of crumb.s or c.hxps ¢
(which can be made imply by cutting without
going for the shredding process) Further the
feeding of the rubber crumb to the reactors
should be mechanized _ ; - :
2 | The initial heating to the reactor should be Initial heating done !?y our own oil Complied
done by liquid fuel or gas. The flue gas should | (TDF) and external liquid fueland | (photo
be released to the environment through a pyro water. 30 Metre Scrubber enclosed)
chimney of at least 30 metresheight Chimney Installed
3 | After initial heating, during the pyrolysis We are using the pyro gas in the Complied
process, the Pyro gas generated with in the process K4
plant should be used as fuel. i

4 | Excess Pyro gas if any should be flared Gas Flaring system installed Complied
through proper designed flaririg system and flaring done at 30 meter (photo
considering the emergency situation in which chimney enclosed)
the entire gas may have to be flared. The
flaring should be done at minimum 30 metre
height.

5 | Adequate instrumentation for measuring and Instruments for measuring Complied
control of temperature and Pressure along with temperature and pressure installed at (photo
safety interlocks in case of increase in of various places in the plant. Also, enclosed)
temperature or pressure to cut offall heating | PLC for automation i installed with
should be provided. Automatic control alarm system :

Systems such as programmed logic contro]

(PLC) shall be adopted. it should be ensured ’
that the reactor is in Positive pressure at al

time

6 | Inorder to control fugitive mission from the C\'
rractor during operation, Propersealing omplied
should be ensured

Collection s in closed vesse] i
> 11 and Complied
) transfer of oi] i done through %
ould be no manyy) handling of oil R,
Transfer of o] should be done thro
Atthe end of the i
Pyrolysis process
!ogbe g:oled bef;c;'re Temova| of carbon m
Process the r,
Purged with Nitrogen cactorshould be t(ap h;)toed)
nclos
The removya] of carb,
. 2 should be st,
the reactoy’s temperatyre 1, arted aftor Ensured ang Practiseq

45 come dowp ¢,

below 501
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L

should be disposed through TSDF .

refueling, oil sludge/residues used for

refueling

The removal of carbon should be through Removal of carbon by mechanized | Complied

10 | mechanized system and it should be sure that System without any Spillage and (photo
no spillage takes place during the collection of | collected in closed jumbo bag. enclosed)
the carbon in the bags.

11 | Adequate no of sensors along with alarm CO, CH4 & Methene sensorsinstalled Complied
systems should be provided at suitable (photo
location throughout the plant to detect any enclosed)
leakage of flammable vapours from the
system

12 | Adequate firefighting system like sprinklers Adequate firefighting equipment | Complied
and fire hydrants, with necessary pumping installed as per required (photo.
system and water storage should be provide enclosed)

13 | The plot size should be a adequate for storage | The Plot size available as per Complied
of crumb or cut tyres, oil and carbon blackin | required
addition to the pyrolysis plant and accessories )
as well as enough space for movement of fire
tender in case of any emergency. A minimum

in dicative size of small plant is about 3000
square metres
14 | Theplantshall possess clearance certificate No Objection Certificate from Complied
issued by concerned departments Industrial Estate, DIC, CTE &
‘ CTO from MPCB and hazardous
waste management membership,
15 | the carbon black and the oil obtained from the Supplied as per protocol. Complied
process should be supplied to actual users /
processors
16 | The waste water generated in the process from | The waste water generated from Complied
consensus or any scrubbers should be properly | scrubber is treated through CETP.
treated in an efflluent treatment plant and the
sludge generated should be sent to TSDF.

17| Gil containing water condensate should be . . .

treated in suitable ETP. Oily Sludge / residues Oil Containing water used for Complied

Annexure

Thanks & Regards,
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Yours Faith ly,
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Photograph of M/S Network, UPSIDC, Industrial Area, Jamaur, Jalalabad road, Shahjahanpur

A"‘

Plate form, Ladder and Port hole
with Stack Height 30 Mtr. and APCS
wet scrubber.

ET/STP unit
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Plate form, Ladder and Port hole
with Stack Height 30 Mtr. and APCS
wet scrubber.
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